
 

BEFORE THE NATIONAL GREEN TRIBUNAL, 

SOUTHERN ZONE AT CHENNAI 

Original Application No. 94 of 2023(SZ) 

 

IN THE MATTER OF  

Thiru. Satheesh 

S/o Narayanasamy,  

15/39, Bathrakali Amman Kovil Street, 

Coimbatore District                   …Applicant(s) 

 

Versus 

 

1. The Gudalur Municipality 

Rep by its Municipal Commissioner 

Gudalur – Coimbatore, 

Coimbatore District and Others                                                           …Respondent(s) 
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            (Note: The page numbers are found at the top center of every page) 

 
Through 

Dr. D. Shanmuganathan 

Standing Counsel, 

National Green Tribunal, 

  Southern Zone 
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